FileNo.1-1715/FSSAl/Imports/2017(Pt.1)
Food Safety and Standards Authority of India
(A Statutory Authority established under the Food Safety and Standards Act,2006)
(Imports Division)
FDA Bhawan, Kotla Road, New Delhi — 110002

Dated.!4 June, 2023

Notification

Subject: Notification of Authorised Officer under Section 25 read with Section 47 (5) of
FSS Act 2006 and Regulations 13 (1) of FSS (Imports) Regulations 2017-reg.

In partial modification to FSSAI Notification of even no. 1-1715/FSSAI/Imports/2017 dated
09 October 2019 (copy attached) and subsequent notifications issued in this regard, wherein it
has now been decided to notify Authorised Officers at additional food import entry points as
mentioned below for food import clearance till further orders.

S. No. |Port Name [Port Code [State/UT [Authorised Officer

1. HTPL ICD[INQRH6 [Punjab  |Superintendent/Appraiser/Inspector/Examiner

Kilaraipur
2. AISL  ICD|INDUR6 [West Shri Saroj Kumar Mehar, Assistant Director,
Durgapur Bengal  |Eastern Region office FSSAI

(Sh. G. Kamala Vardhana Rao, IAS)
CEO, FSSAI

Email: ceo@fssai.gov.in

To:- (For information and necessary action)

. The Director General, DGFT

. The Additional Director General, Risk Management Division, CBIC

. The Deputy Commissioner of Customs, HTPL ICD Kilaraipur

. The Deputy Commissioner of Customs, AISL ICD Durgapur

. Director Eastern Region Office, FSSAL

. Sh. Saroj Kumar Mehar Assistant Director, Eastern Region office FSSAL
. Commissioner (Single window project, CBIC)

. Director(Customs), CBIC

oo~ O n B L B —

Copy to:-

1. Executive Director (HR), FSSAI

2. Executive Director (Regulatory Compliance, TICD, Regional Office), FSSAI
3. CITO, FSSAI-HQ (For uploading on the FSSAI Website)



F.No. 1-1715/FSSAl/Imports/2017(Part-1)
Food Safety and Standards Authority of India
(A Statutory Authority established under the Food Safety and Standards Act, 2006)
(Imports Division)
FDA Bhawan, Kotla Road, New Delhi — 110002

Date: 28-03-2023
Notification

Subject: Notification of Authorised Officer under Section 25 read with Section 47 (5) of
FSS Act 2006 and Regulations 13 (1) of FSS (Imports) Regulations 2017-reg.

In partial modification to FSSAI Notification of No. F.No 1-1715/FSSAl/Imports/2017 dated
09 October 2019 (copy attached) and subsequent notification issued in this regard, wherein it
has now been decided to notify Authorised Officer (any one of jurisdictional Custom officials
of rank Superintendent/Appraiser/Inspector/Examiner) at additional food import entry point as
mentioned in Annexure- 1 for food import clearance till further orders. |

X ]/

(Sh. G. Kamala Vard‘ﬂﬁ%/\&'}

CEOQO, FSSAI
Email: ceo@fssai.gov.in

To

1. The Director General, DGFT- with a request to notify this entry point as food import entry
point as mentioned in Annexure-I.

2. The Additional Director General, Risk Management Division, CBIC- for information and
further necessary action.

3. The Deputy Commissioner of customs, [CD-Adani, kilaraipur- for information and further
necessary action.

4. Commissioner (Single window project, CBIC)- to ensure food imports through notified
ports, subsequent to DGFT notification and for further necessary action.

4. Director(Customs), CBIC- for information and further necessary action.

Copy to:-

1. Executive Director (HR), FSSAI
2. Executive Director (Regulatory Compliance, TICD, Regional Office), FSSAI
3. CITO, FSSAI-HQ (For uploading on the FSSAI Website)



Annexure-I

Point of Entry of Food Imports

S Port Port State/UT | Authorised Officer

No. Name Code

1. ICD- INQRP6 | Punjab Superintendent/Appraiser/Inspector/Examiner
Adani
Kila
Raipur-

LLudhiana




File No. 1-1685/FSSAI/Imports/2017
Food Safety and Standards Authority of India
(A Statutory Authority Established under the Food Safety and Standards Act, 2006)
FDA Bhawan, Kotla Road, New Delhi - 110002

The »I°* Jamiary, 2022
Notification

Subject: Notification of Authorised Officers under Section 25 read with
Section 47 (5) of FSS Act, 2006 and Regulation 13(1) of FSS
(Import) Regulation, 2017- reg.

[n partial modification to  FSSAI Notification  No. 1-
1715/FSSAl/Imports /2017 dated 09.10.2019, the Competent Authority hereby
notifies FSSAI official as Authorised Officer for the jurisdiction of additional food
import entry point as mentioned below for imported food clearance process till further
orders. in terms of the provisions contained in Section 47 (5) of FSS Act, 2006 and
Regulation 13 (1) of FSS (Import) Regulation. 2017.

s [ Authorised FSSAI | Link Officer | Location Point of Entry | Port Code |
’ No. ‘ Officers Regional ' '
| Officc | I I
‘ |15 ‘ Ms. Chetna Bhisle, | FSSAL Dr. Sheetal [ Mumbai [ INPT-SEZ | INPING |

| AD | Western | Gupta, DD . [ — ! X
‘ | | Region ' . I

— . N — i  S—

/ /&/lhz_

(Arun Singhal)
CEO, FSSAI
Email- ceou fssai.gov.in

To: (for information and necessary action)

1. The Director General, DGFT
2. The Additional Director General, Risk Management Division, CBIC
3. Commissioner of Customs, Nhava Sheva -General, Mumbai,
Maharashtra.
4. Commissioner (Single Window Project, CBIC)
S. Director (Customs), CBIC.
Copy to-

1. ED (HR), FSSAI
2. All Authorised Officers of FSSAL.
3. CITO, FSSAI - for uploading on the FSSAI website






File No. 1-1715/FSSAl/Imports/2017
Food Safety and Standards Authority of India
(A Statutory Authority Established under the Food Safety and Standards Act, 2006)
FDA Bhawan, Kotla Road, New Delhi — 110002

The 12™November, 2021

Notification

Subject: Notification of Authorised Officers under Section 25 read with
Section 47 (5) of FSS Act, 2006 and Regulation 13(1) of FSS
(Import) Regulation, 2017- reg.

In partial modification to FSSAI Notification of even number dated
09.10.2019 (copy attached), wherein it has now been decided to notify
Authorised Officer (FSSAI Official or any one of Custom official of rank
Superintendent/Appraiser/Inspector/Examiner) at additional food import entry
points as mentioned in Annexure | for food import clearance till further orders.

Encl: As Above

(Arun Singhal)
CEO, FSSAI
Email- ceo@fssai.gov.in

To: (for information and necessary action)

The Director General, DGFT

The Additional Director General, Risk Management Division, CBIC
Principal Commissioner of Customs, Nagpur, Maharashtra.
Commissioner (Single Window Project, CBIC)

Director (Customs), CBIC.

DB LN

Copy to-

ED (HR), FSSAI

ED (CS), FSSAI

Advisor (S & Std), FSSAI

Head (Regulation), FSSAI

Advisor (QA), FSSAI

Head (Legal/GA), FSSAI

All Authorised Officers of FSSAI.

CITO, FSSAI - for uploading on the FSSAI website

& LD o W B



Bnnexuze L

Point of Entry of Food Imports

1

S No. | Port Name Port Code | State/UT Authorised Officer
1 Haldia Port INHALI West Bengal FSSAI Authorised Officer

2. ACC Janori INJNR4 Maharashtra Superintendent/Appraiser/Inspector/Examiner
3. ICD Janori INJNRG Maharashtra Superintendent/Appraiser/Inspector/Examiner
4. CFS Ambad INNSK6 Maharashtra Superintendent/ Appraiser/Inspector/Examiner
5. NDR SEZ INNPK6 Tamil Nadu Superintendent/Appraiser/Inspector/Examiner
6. ICD Barhi-Senipat INRUG6 Haryana Superintendent/Appraiser/Inspector/Examiner
7. Golakganj LCS INGKJB Assam Superintendent/Appraiser/Inspector/Examiner




File No. I-1715/FSSAl/Imports/2017
FFood Safety and Standards Authority of India
(A Statutory Authority Established under the Food Safety and Standards Act. 2006)
FDA Bhawan, Kotla Road, New Delhi — 110002

Notification

Subject: Notification of Authorised Officers under Section 25 read with Section 47(5) of FSS Act,
2006 and Regulation 13(1) of FSS(Import) Regulation, 2017 - Reg.

The Food Safety and Standards Act, 2006 requires the Food Salety and Standards Authority of
India (FSSAI) to inter alia, regulate the import of food articles so as to ensure their safety.

2, In order to put in place a robust food regulatory framework at the point of entries to ensure the
mandate of safe food imports in India, FSSAI in continuation to public notice dated 18.06.2019 (copy
attached) has decided to notify Authorised Officers at only 150 food import entry points. Accordingly,
the  ISSAI officials  and Custom officials (any one official  of  rank
Superintendent/Appraiser/Inspector/Examiner)  at  all Airports/Ports/ICD/SEZ/LLCS  mentioned  in
Annexure-I are hereby notified from 01.04.2020 as Authorised Officers under Section 25 read with
Scction 47(5) of FSS Act 2006 and Regulation 13(1) of FSS(Import) Regulation, 2017 for the jurisdiction
mentioned against cach Airport/Port/ICD/L.CS for food import clearance till further orders.

3 This notification is in supersession to all previous notifications/orders in this regard authorizing
FSSATI and Customs officials to handle food import clearance and the notification shall be revised from
time to time.

4. To provide sufficient transition period, it has been decided that this order shall be effective from

01.04.2020. (7 /_,,
AN~
(Pawan Agarwal)
Chief Executive Officer
To:
I. The Director General, DGF1' ~ with a request to notify these 150 entry points as food import entry
points as mentioned in Annexure 1.
2. The Additional Director General, Risk Management Division, Central Board of Excise and Customs
(CBEC)- for information and necessary actions.
3. Director (Customs), CBEC- for information and further necessary action.
4. Commissioner (Single Window Project, CBEC)- to ensure food imports through these 150 PoLs
only, subscquent o DGF'T notification and for further necessary action.

Copy to-
I. ED (HR), FSSAI
ED (RCD), FSSAI
Advisor (Standard), FSSAI
Head (Regulation), FSSAI
Advisor (QA), 'SSAI
Head (Legal/GA), FSSAI
All present Authorised Officials of FSSAI
CITO, FSSAI — for uploading on the FSSAI website and for communicating by email to al] FSSAI
licensed and active Food Importers

oD s L o
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ANNEXURE 1

Point of Entries for Import of Food Items

Aulllorised-_al;ﬁccr

Superintendent/Appraiser/Inspector/lixaminer

FSSAI Authorised Officer

Superintendent/Appraiser/Inspector/| -lial_n_iﬁér )
Superintendent/Appraiser/Inspector/Examiner

Superintendent/Appraiser/ [nspectorlLtam iner

Superintendent/Appraiser/Inspector/Examiner |

FSSAI Authonsed Officer

Superintendent/Appraiser Inspector/1: 2] x_arrit ncr
5_l;perjlntendcnt/Appralserl Inspector/Examincr
Superintendent/ Appraiser/Inspector/Examiner

FSSAI Authorised Officer

5upcrmtcndcnth\ppralser.’lzisﬁéc:m!anmmer

FSSAI Authorised Officer

| Supcrintendent/Appraiser/Inspector/Examiner

FSSAI Authorised Officer

Authorised Officer

| Superintendent/Appraiser/Inspector/Fxaminer

FSSAI Authorised Officer

FSSAI Authorised Officer
qllpt.!‘lIllLlldLﬂUAppl‘dlaﬂﬂnhpLL[()I‘-’|.J'{Elmlnt’d !
bupenrlt__enden_qg}ppralscrflnspcctor/l,xamme:

Superintendent/Appraiser/Inspector/Examiner

_Superintendent/Appraiser/Inspector/Examincr

Superintendent/Appraiser/Inspector/Examiner
Superintendent/Appraiser/Inspector/Examiner

Super ml(.nd-..nlmppra:sa.rfInprLmrfl xaminer

_Superintendent/Appraiser/Inspector/Examiner

_ §qurimirjgu1lb’ApEraiseg{ln;pucmrfl?._;gn]i_ncr 4
| Superintendent/Appraiser/Inspector/Examiner

__E_u_gpcrmlcndu.n!!/\ppralst_.g’_ln_u_p;:clur![ Xxaminer

bnpcrmtcn dcm/ Appralse r/lns peclorr‘Exgm iner |

__FSSAI Authorised Officer
FSSAIl Authorised Officer

Superintendent/Appraiser/Inspector/Examiner |
Superintendent/Appraiser/Inspector/Examiner

5upcrlntendenw\pprdlse1 /Inspector/Examiner

'SNo. | PortName Port Code | State/UT i
L | VISAKHAPATNAM INVTZ4 | Andbra Pradesh |
| INTERNATIONALAIRPORT | | I
1 | ACC DELHI INDELA Delhi
3. | ACC GOADABOLIM INGOI4 Goa
A CAHVEDABAD AIR CARGO | INAMD4 Gujaral
_ | COMPLEX _ J
3. BANGALORLE AIRPORT INRBLRA Karnataka
6. ACC MAGALORE INIXE4
| INTERNATIONAL AIRPORT | |
7. ACC COCHIN INCOKA4 Kerala
. TRIVENDRUM AIR CARGO | INTRVA
9 | KARIPUR(CALICUT) | INCCl4
10. | MAHA AIRPORT DEV CORP | INKRM6 | Maharashtra
NAGPUR B . |
T ACC SATIAR ~ | INBOMA4 ' .
| 12. | AIRCARGO,SGRDIT | INATQ4 | | Punjub
| AIRPORT, AMRITSAR
13 ACC CHENNAI INMAA4 Tamil Nadu
14 TIYDERABAD AIRPOR'T INHYDA | Telangana
15 ACC KOLKATA INCCU4 | West Bengal ;
Inland Container Depot(1CD) and Special Economic Zones (SEZ)
SNo. [PortName | PortCode [ statervr ]
. ICD GUWATHATI(AMIN INAMG6 Assam
7 | GAON) |.
2. |ICD PATPARGAN] INPPGG Delhi i N
3. 1CD TUGLAKABAD | INTKD6
4. | 10D RAIPUR INRAIG Chhatisgarh
s _ICD SABARMATI INSBIG Gujarat
6. | ICD ANKLESHWAR INAKVO i
7 | 1CD VADODARA/BARODA | INBRCG
S, ICD TUMB INSAJG
9. LIEDTHARDRY PORT | INSAU6
10, 1CD KRIBIHCO. TIAZIRA, INKBCG
SURAT _
. ICD GARITIHARSARU INGIHRG Haryana -
(120 [ICD SONIPAT ~iNBDME
B ICDPATLI INPTL6
14. | ICD REWART INREAG
(15| ICD FARIDABAD “INFBDG6
16. | 1CD PALWAL. BHAGOLA- T ra—
| JANAULI
17. | ICD SAMALKHA, PANIPAT | INDWN6
18. 1CD BANGALORE | INWEDG “Karnataka
19. | ICD KANAKPURA | INKKU6
20, 1CD PITHAMPUR . ININDG | Macthya Pradesh
(INDORE)
21. | 1€D MALANPUR INMPRG ;:
22, | ICDMANDIDEEP | INMDD6
23. ICD DITANNAD INDITAG

9

Superintendent/Appraiser/Inspector/Examiner |
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Superintendent/ Appraiser/Inspector/Examiner

| \up:.nntf,ndenrprpralsert’lnspeclm!Exdm:n§|

Superintendent/Appraiser/Inspector/Examiner
‘Supt.rinlt,ndt.nlprpmit.u'!’lmptctnr."['xaminu

_§Ep_-:rlm£ydu llf Appraisct f’!_rt.s_pi.ctun Examiner

| Superintendent/Appraiser/Inspector/Ex ':_,\gli_l_l_l;r__j

FSSAI Authorised Officer

Superintendent/ Appraiser/Inspector/Examiner

‘Superintendent/Appraiser/Inspector/Examiner

| Superintendent/ Appraiser/Inspector/lixaminer

Superintendent/Appraiser/Inspector/lixaminer

Superintendent/ Appraiser/Inspector/Examiner

Superintendent/Appraiser/Inspector/Examiner
Superintendent/Appraiscr/Inspector/Examiner

Superintendent/ Appraiser/Inspector/Examiner
Superintendent/Appraiser/Inspector/Examiner

Superintendent/Appraiser/Inspector/Examiner

Superintendent/Appraiser/Inspector/Examiner

Superintendent/Appraiser/Inspector/lixaminer

‘Superintendent/Appraiser/Inspector/Examiner
FSSAI Authorised Officer

FSSAI Authorised Officer

| Superintendent/s f\pprazscrflnspcctmﬂ- xamimr

_| Superintendent/Appraiser/Inspector/lixaminer "

__FSSAI Authorised Officer

FSSAI Authorrsed Offlccr

Supt.rlnandLnL’Apprdlaerf‘lnspecmn’anmmc:

Superintendent/ Appraiser/Inspector/Examiner

bupcnultuldt.nu‘Appram.r;‘lnspcclnﬂ’[,mmlnm

!_-fup erintendent/Appraiser/Inspector/Fx a?p iner

Superintendent/ Appraiser/Inspector/Iixaminer

Superintendent/ Appraiser/Inspector/Examiner

Super |m.(.ndt.nt/Appr a:st.rfInspt.cmrf}.\ammer

SupcrinterldcnﬂApprana&.r’lnspcclnr/Fmmms,r

_SlEef_i;i'feﬁde'nt’/\ppraiscn’ Inspector/Examiner

Superintendent/A ppraiser/Inspector/Lixaminer

‘aupe rintendent/Appraiser/Inspector/Iixaminer

‘;uperiI{teligcﬁi’/\p_praiscr! Ig__pi.cl;i-r;’_l:_ﬁl_ﬁi_n"u

| Superi um.ndt.nt AppraiawInapct.tor:’anmmer

| Superintendent/ Appraiser/Inspector/lxaminer

24, 1CD KHEDA INKIHD6
25 ICDTARAPUR | INBNG6
(MAHAGAON) — - L
26. ICD NAGPUR (™ INNGP6 | Maharashtra
27. | ICD BORKIIED! INBOKG
2% TIcD BHUSAWAL | INBSL6
29, ICD CHINCHWAD INCCH6
30. IELEGAON INTLG6
31 ICD MALIWADA INMWAS
32. 1CD MULUND INMUL6
33. | ICD DIGII PUNE INDIGE
| 34, | ICDKALINGANAGAR INSKDG Odisha
35. ICD PONDICHERRY | INPNY6 Pondicherry
36, | ICD LUDHIANA INLDII6 Punjab
37. ICD SATINEWAL. GRFL INSGI6
38. ICD KANECH, INL OGISTICS | INSNI6
39. | ICD CHOWPAYAL | INCPRG
40. | ICD DHANDARI KALAN. INDDLG
i ] POWE ' Aeesnm——
41. ICD THAR DRY PORT. INTHAG Rajasthan
| Jopbupur ]
42. ICD JODHPUR INBGKG |
43. ICD KATHUWAS ALWAR | INCMLG
44. ICD KANKAPURA(JAIPUR) | INKKUS |
[ 45, ICD IRUNGATTUKOTTAL | INILPG Tamil Nudu
16, 1CD CONCOR TONDIAPET | INTVT6
47 1CD TUTICORIN T INTUTG
48, 1CD HOSUR INIISUS
19. ICD HTYDERABAD INSNF6 Telangana.
50. ICD DADRI T INDER6 Uttar Pradesh
sl ICD LONI INLONG I. (-
52, CF'S STARTRACK DADRI INSTT6 | i
53. ICD PANKL UP . INPNK6 J ____
54. | ICDJUHI RAILWAY YARD | INKNU6 |
KANPUR ‘ B
35. ICD PAKWARA INMBDG
MORADABAD/MEERUT -
56. CGML DADRI] INCPL6
37. ICD CFS  ALBATROSS | INAPLG
DADRI | L
58, 1CD SANDKHEDA INHPI6
: KASHIPUR . N W [
59, SIiZ PARRY INCOPG Andhra Pradesh |
INFRASTRUCTURE
COMPANY (P) LTD. |
60, SEZ SRI CITY SEZ (MULTI | INTASG
| PRODUCT) : |
61. SEZ RAMKY PHARMA CITY | INAKRG
INDIA LTD. _ )
62. | SEZ VISAKHAPATNAM INVTZ6 E
| SPECIAL ECONOMIC ZONE - -
63. SEZ DR. REDDYS LABL.TD. | INVZR6
(DEVUNIPALAVALASA
| VILLAGE) | _—
64. | SEZ KANDLA | INKDL6 Gujarat
65. SEZ DAIILI INBHDG
66, SLZ ADANI PORTS AND e
| SPECIAL ECONOMIC ZONE | I
67. SEZ KIADB INMQKG Karnataka
PHARMACEUTICAL
SPECIALECONOMICZONE | |
68. | SEZ MANGALORE SPECIAL | INMAQG

| ECONOMIC ZONL

hy

Superintendent/, Appraiser/Inspeclor/Examiner
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' Super lntendenu’z\ppx am.r!lmp;cl(m[-mmmc

; S—_upcrinlcndcntfi\ppraisclflnspcclmfﬁxamim’:r

bupermtendcnw\ppl aiser ’Impu,tm /Examiner

Slrpériri_T-e_n_dc_ﬁﬂ‘/_\"p'hraiser'Insp__'torfﬁxamimr
Superintendent/Appraiser/Inspector/Examiner

Superintendent/Appraiser/Inspector/Examiner

- Super |ntendenU’AppramLrflnsp{.c.lnrfoalnmu

_Superintendent/Appraiser/Inspector/Examiner |

_ %uer;_ntcndcm'_j_\]gp_rmselflnspccton’bxamlmr

Authorised Officer
bupcmll_c_r_l_d_t;al!!\ ppraiser/ lnspcaur.*’l_};_amincr
Superintendent/Appraiser/Inspector/Lxaminer
Superintendent/Appraiser/lnspector/Examincr

Superintende enf)’Apﬁréﬁc}f I“nSpeEtor/ Examiner
Supel uncndcmf/\pprmse.rrInspculnn’l‘xammu

i Supcrmh.ndcn["Appml"t.rflmpt,t.{urfl-xdmmer

SupermtendenW\ppla:ser!lnspccmr!Exanuncr
_Superintendent/Appraiser/Inspector/Examiner
Superintendent/Appraiser/Inspector/LExaminer ;
Superintendent/Appraiser/Inspector/Examiner
_Superintendent/Appraiser/Inspector/Examiner |
Superintendent/Appraiser/Inspector/Examiner
Superintendent/ Appraiser/Inspector/Examiner

{ —
'%upu,r:nlt.nd(.anAppralscn{nspector.’anmmel

Su pmnlcmlcnh’ A ppralserf Inspector l.xam iner

%upmnu,ndcnthppra1ser!lnspcctm /ixaminer
bup_tintenden VAppraiser/Inspector/Examiner
| Superintendent/Appraiser/Inspector/lixaminer
\upcrmtenden(ﬁ\ppralscl! [nspector!anmer

%upmnlundc.m!Apprdls(.rf’lnspecrorthammer )
_Superintendent/Appraiser/Inspector/Examiner
Superintendent/Appraiser/Inspector/Examiner

Superintendent/Appraiser/Inspector/lixaminer

_Superintendent/Appraiser/Inspector/Examiner
Superintendent/Appraiser/Inspector/Examiner
Superintendent/Appraiser/Inspector/Examiner

_Superintendent/ Appraiser/Inspector/Examiner

69, SEZ COCHIN SPECIAL ‘I INCOKG Kerata
ECONOMIC ZONI
70 SEZ INDORE SPECIAL | INIDRG | Madhya Pradesh
_ ECONOMIC ZONE ~ b
i SEZ ARSHIYA L'TD_+ - | INPNVG | Maharashira
72, |"SEZ 1. MATADEL CHENNAI | INCII6 I Tamil Nadu
. FREE TRADE ZONE 1
73. SEZ PEARL CITY FOOD | INTNCG6
PORT SEZ (CCCL™
INFRAS TRUCTURE
] LIMITED)
74. | SEZCCL PRODUCTS INPMT6 lelanpana
| (INDIA) LIMITED S
75. NOIDA (EPZISEZJ INNDAG Uttar Pradesh
76. | ANFTWZ LD, Bulandshahar | INBUL6
7. _ASEAFALTA 1P LINFIT6 | West Bengal
Land Customs Stations
SNo. [PortName [ PortCode | State/UT
1. | SUTARKANDI. INSTRIZ | Assam
2. | HATISAR (DEOSIRI) INHTSB
3 KARIMGANJ STEAMER | INKGIB
| GHAT & FERRY STATION -
1. MANKACHAR " INMKCB
'S, ~| RAXAUL LAND, INRXLI3 Bihar
6. [1oGANI INJBNI .
&3 MOREH INMREB | Manipur
£ ZOKHAWTHAR LCS INCHPB | Mizoram
9. | DAWKILCS INDWKB | Meghalaya
0. | DALULCS INDLUB ——I
1. MAHENDRAGAN] LCS INMGHB |
12, | ATTARIROAD, AMRITSAR | INATRB | Punjab
13. L.CS RAIL CARGO., INASR2
AMRITSAR _
1. AGARTALA INAGIB | Tripura
15, LCSMANU | INMNUB
16. KHOWAIGHAT INKWGE
17. | SRIMANTAPUR LCS INSMPB
| SONAMURA -
18. NEPALGANI] IN\(.I(H Lttar Pradesh
BT [\Al,IA"dWA(S()hMJI,I] INSNLB
200 “GOURIPHANTA T INGAIB
21 | BARINI INBNYH
22 BANBASA.CHAMPAWAT/U | INBSAB | Uttarakband
| TTARAKHAND e
23, | PANITANKI INPNTT West Bengal
24, PEIRAPOLE LAND INPTPB |
25. CHAMURCHI INCHMB |
26. CHENGRABANDHA INCBDI |
1 RLY.STATION | |
| 27. [JAIGAON | INJIGB o
[ 28 LCS FULBARI INFBRB 1
29 LCSLOKSAN INCRXB |
30. HILI (WEST) INHLIB
31 {.JMlAl»\NETX  |Nneixs

o

_Superintendent/Appraiser/Inspector/Examiner
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Seaports

S;:.l_ Port Name Port Code | State/UT
1. | KARIKAL | INKRKT Pondicherry
2. | KRISIINAPATNAM INKRI ~Andhra Pradesh
N KAKINADA SEA INKAK]1
4. ' vl'-.A.KnAIKKAifsM INVIZI
5 GANGAVARAM PORT | INGGV]
3 | MARMAGOA SEA INMRM | Goa '
7, KANDLA SEA INIXYT | Gujarat
'8 | MUNDRA o INMUNI
9, HAZIRA PORT, SURAT INTIZAI
10. | SIKKA """]'"Iﬁsfil 7]
1 DEIE] SEA | INDAII
12, | PIPAVAB(VICYOR) C[INPAVI
13 PORBANDAR INPBDI
14. OLD MUNDRA INOMUI
15. | NEW MANGALORE SEA | INNMLI Karnataka
16. KARWAR INKRWI
17. CUSTOM HOUSE COCI IIN | INCOKI Kerala
18. JAIGAD | INIGDI Maharashira
19. | NCHMUMBAI INBOM]
20 INCH NHAVA suLVA INNSA|
21| PARADIP SEA | INPRTI Odisha
2. ENNORE SEA | INENRI “Tamil Nadu
23, NAGAPATTINAM INNPT
24. KATTUPALLI PORT INKATI T
|25 | CUSTOM HOUSE CHIENNAT | INMAAI
26. CUSTOM HOUSE INTUTL
| TUTICORIN
27 | CUSTOM IIOUSE KOLKATA | INCCUI | West Bengal
1
| ._' Y SO L. X T } Ly )P ]

Authorised Officer

Supt.rl;ﬁcn_dm prp:dler Inspuum‘hummer

Superintendent/Appraiser/Inspector/Examiner

Qupt,rlmcndn.nL’Applam.r.*lnsnectorfanmmer

_| Superintendent/Appraiser/Inspector/Examiner

Superintendent/Appraiser/Inspector/Examiner
Superintendent/Appraiser/Inspector/Fxaminer

Supel'inrendcnh‘/\ppraiself lnspecmu’ qulnim.r

Superintendent/ Appraiser/Inspector/Examiner

Superintendent/Appraiser/Inspector/Examiner

_Superintendent/Appraiser/Inspector/E xamiﬁéx

Superintendent/ Appraiser/Inspector/Examiner
_FSSAl Authorised Officer

| bupelmtcndculf/\pprmscn’lnsp-.unn’l xaminer
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